
Annexure5 

Name of the corporate debtor: Bee Kay Precision (India) Pvt. Ltd.; Date of commencement of liquidation: 
10-Feb-2020; List of stakeholders as. 

04.03.2021 

(Amount in ) 

Amount AmounAmoun Amount Remarks

tof any t ofof claim if any 

under 

List of operational 
creditors (Government Dues) 

Details of claim admitted 
of Details of Claimant Details of claim 

Amount oNatur Amount Whether % share continge mutual claim 
in totalntclaim dues,

d that 

No received 

Departme Governme IdentiDate |Amount 
rejecte verificatio 

nt nt ficati of claimed claim eof covered lien/ 
may be 
set off 

receip admitted claim bylien or attachme amount 
On 

attachme nt 
nt 

of 
removed? |claims 

pending Yes/No) admitte
No. 

disposa d 

List 
Stakehol 
ders has 

been 
compiled 
including 
claims 
received
and 
admitted 
in the 

course of 
CIRP 

bf 

28870404/-Þ8870404/- 100% Sales Tax 
Pepartment 

K GO NAN 

Page 7 of 11 8BIPA-M01P PO020
2017-18103892 

EL 



{ "type": "Document", "isBackSide": false }



